BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

ORIGINAL APPLICATION NO. 16 of 2019

K. Gemini
Son of Kannupaiyan,
Aged about 53 years,
5/1-34 Rettaipuliyamaram,
Raman Nagar Post,
Mettur Dam, Salem District 636 403.
Applicant

Vs

1. Union of India represented by
The Secretary to Government,
Ministry of Environment, Forests & Climate Change,
III Floor, Pritvi Wing
India Paryavaran Bhavan
Jor Bagh, New Delhi 110003.
Email: secy-moeflwnic.in
Phone No. 011 24695262 & 24695265

2. The State of Tamil Nadu, represented
By the Secretary to Government,
Environment and Forests Department,
Fort St. George, Chennai 600 009.
Email: forsec@tn.gov.in
Phone No 044 25671511

3. The District Environment Engineer,
Tamil Nadu Pollution Control Board,
Siva Tower, Post Box No 457,
No.1/276, Meyyanur Main Road,
Salem 636 004.

Email: deetnpcbslm@gmail.com
Phone No0.04257 2448526

4. M/s Chemplast Sanmar Limited,
Rep by its Director S Ramkumar,
Veerakalpudur Village,
Raman Nagar Post,
Mettur Dam, Salem District 636 403.
Email: snnl@sanmargroup.com
Phone No.04298 230381
Respondents

MEMO FILED ON BEHALF OF THE 4TH RESPONDENT

It is most respectfully submitted that:

1. The Applicant herein had filed an Application under Section 18 (1) read
with Sections 14 and 15 of the National Green Tribunal Act, 2010 inter

alia praying for the following relief: -



a. Direct the Respondents 1 to 3 to issue the necessary directions
stopping all further work, dismantling and demolishing the Unit No.IV'
of the fourth respondent located in S. No 58/8 (part) etc., of
Veerakkalpudur Village, Meltur Taluk, Salem District inasmuch as the
same is established without the mandatory Environmental Clearance;

b. Impose such fine and costs on the fourth respondent for flagrant
violation of law and utilize the amounts for reconstruction and
restoration of the damaged area;

c. To pass such further or other orders as This Hon'ble Tribunal may

deem fit and appropriate in the circumstances of the case.

2. The 4t Respondent understands as per the news circulated in Mettur that
the Applicant Gemini died on 23.04.2021. The banner later was displaying
informing the death of Gemini at Mettur. The copy of the Death Certificate

is attached herewith.

It is therefore, prayed that this Hon’ble Tribunal may be pleased to take

on record this memo and pass appropriate orders and thus render justice.

Dated at Chennai on this 29th day of May, 2021.

Rt
—

_—
Counsel for 4th Respondent.



Ligeuib erevor 6
Form No. 6

i o ®

SOPBTH s
GOVERNMENT OF TAMIL NADU

B&ETTLF Blireursid wHMID GIgb i aIPBISE) SHewmn
DEPARTMENT OF MUNICIPAL ADMINISTRATION AND WATER SUPPLY

Gzeuib T BESTTL
SALEM CORPORATION

@)mri Fresrmlsp [ DEATH CERTIFICATE

(Imiiy whmid @miiy ugley b, 19696 ey 12/17 wHmid SWPBTEH pliy @iy ugley allglsst 2000 ails) erewnr. 8/13 @)eir
£ eupmsLIuGS D). )

(ISSUED UNDER SECTION 12/17 OF THE REGISTRATON OF BIRTHS & DEATHS ACT, 1969 AND RULE 8/13 OF THE TAMIL NADU
REGISTRATION OF BIRTH AND DEATH RULES 2000.)

EPaTL Hu6D @)hFwr, SOPBTH wrBlevd, Caevb wmreu L b, GFevid eu’ L b, GFevid wrpsym 4 Lifley 18 C#ibs e @i
ugGeur’ 1960 (hbGHI TMEHSLILIL_L ew6u 6Tesr FTedTm SeflssEILBS DI -

THIS IS TO CERTIFY THAT THE FOLLOWING INFORMATION HAS BEEN TAKEN FROM THE ORIGINAL RECORD OF DEATH WHICH IS THE
REGISTER FOR SALEM CORPORATION DIVISION 18 OF SALEM TALUK OF SALEM DISTRICT OF TAMIL NADU STATE, INDIA.

NAME OF DECEASED / @mbgeuiflssr Gl : SEX / ureSlerib : MALE / gy 6807
JEMINLK / Qg 1leufl. s
UID NUMBER OF DECEASED / @)ms5euiflsir sy s sTes :

DATE OF DEATH / @)mjbs Gsg) : 23/04/2021 PLACE OF DEATH /@mhs @)L_1b :
TWENTY THREE - APRIL. . TWO THOUSAND TWENTY ONE SRI GOKULAM SPECIALITY HOSPITAL, SALEM CORPORATION
DIVISION 18, SALEM, SALEM.

AGE OF DECEASED / ; ifled : 56 YEARS
@imppeufleir anug) uf Gar@evd sveuFTedl g Ww®HSHIeuenest, GFeVLd

wrpsrTl_d, GFev, GFevid
NAME OF MOTHER /gﬂ'uﬂsﬂ'r @uwir:
PAPAMMAL / uiLnbioed

FATHER NAME / gsenguflesr Qiusii :
KANNUPAIYAN / serspiiinuisir MOTHER'S UID NUMBER / gruflsst ygmii stesor :

FATHER'S UID NO. / eng ullsit Sy, 6T6voT :

HUSBAND / WIFE NAME / ssewteuit / oemesraf GlLiwi :

HUSBAND / WIFE UID NO. /sessteui | osnestall y&ri 61600 :
SANTHAL.G | s meir.Gsm

PERMANENT ADDRESS OF DECEASED /
B mbseutlsr plrbgsr oo :

5/1 34 , ERATTAIPULIYAMARATHUR, RAMAN NAGAR, ., METTUR
DAM 3, , METTUR, SALEM, TAMIL NADU -636403

ADDRESS OF THE DECEASED AT THE TIME OF DEATH /

@mider Gurg @ppbseullsit waeui :

5/1 34 , ERATTAIPULIYAMARATHUR, RAMAN NAGAR, ., METTUR DAM
3, METTUR, SALEM, TAMIL NADU - 636403

5/1 34 , @’ swL_eSwwrsgmi, @)rrwer ai ,. , Gl Gir

5/1 34, @ri" s eSworS ST, @)rmwer i , . , GG je»ewr ojeent 3, Guot’ G, Goevtd , SLEPHTH - 636403

3, Gui @i, GFevib , HLAPHT®H - 636403

DATE OF REGISTRATION / Lifley Qi Gz : 03/05/2021

REGISTRATION NUMBER / ugley sTevr :
D-2021:33-7658-000099

REMARKS (IF ANY) / gl :
DATE OF ISSUE / euipriislus mmsir : 03/05/2021

ISSUING AUTHORITY/#TeTmlsLp oefliLieui

REGISTRAR (BIRTH & DEATH)
ugleureri (Wmriy & iy)
SALEM CORPORATION DIVISION 18

Gzevb wrpsrm # Niflay 18

THIS IS A COMPUTER GENERATED CERTIFICATE
THE GOVT.OF INDIA VIDE CIRCULAR NO.1/12/2014-VS(CRS) DATED 27-JULY-2015 HAS
APPROVED THIS CERTIFICATE AS A VALID LEGAL DOCUMENT FOR ALL OFFICIAL PURPOSES.
THE REGISTRATION NUMBER IS UNIQUE TO EACH EVENT.

" iy whmid @iy ugle) QFileiens o mig QFiefi/ENSURE REGISTRATION OF EVERY BIRTH AND DEATH "
D54000702082854229/2021
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